central Administrative Trib

principal Rench

0.A. No. 1146 of 1994

unal

New Delhil, dated this the sth January, 7000

Hon ble Mr. s.R. Adige, Vice Chairman

Hon ble Mr. Kuldip Singh. Member

s/shri
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18.

V. P.Shah,
s/o late Shri Mewa Lal Shah

Maha Deo Ram
s/o Shri sukh Lal Ram

swapan Ghosh,
s/o shri Shailendra Nath Ghosh

Ajay Kumar,
s/o shri M. P. Mandal

J.P.Sharma,
s/o shri C.C. Sharma

5. P, Masih,
s/o Shri Prem Masih

K.R. Sharma
s/o Shri R.S.L. Sharma

Jitender Kumar,
s/o Shri Ashwani Kumar

$.B.K. Singh
s/o Shri Harshay P.D. Singh

A.K. Gupta
s/o Shri Bahadur Prasad

5. K. Dayanand Babu,
s/o Shri Karunakar ranicker

., Sri Ramulu,
s/o Shri P. Narasimhachary

E.A. Kamal,
s/o Shri E.M. All

0.P. Singh,
s/o late Shri S.L. Singh

0. Subnramanian,
5/ Shri N. Damotharan

Girish Pandey,
s/o late shri Ayodhya pandey

5,K. Behura,
s/o Shri D. N.Behura

V. Suresh Kumar
s/o Shri A. Viswalingam
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19, R.N. Goval,

s/o late Shri B.N. Govyal qj)

20. Lajpat Ral
sfo Shri chandan Singh

21. Jeet Singh _
s/o late Shri S.S. Rawat ... Applicants

(None appeared)
Vversus

1. Union of India through
the Secretary,
Ministry of Home Affairs,
New Delhi.

™~
.

Director General, CRPF,
Block No. 1, CGO complex,
New Delhi-110003.

3. Dy. Director (Medical),
Dte. General, CRPF,
CGO Complex,
New Delhl. ... Respondents
(None appeared)
ORDER

BRY HON BLE MR. S.R. ADIGE, VICE CHAIRMAN (A)

We note that by the Tribunal s order date:

74.3.9% this case was adjourned sine dine with

liberty given to applicants to revive the matter
after the Hon ble Supreme Court s verdict 1in S P

filed by the Union of India.

2 - In the absence of both parties we are nol
aware Wwhether the verdict in those SLPs have Dees

receilved.

3. py order dated 10.8.99 this 0.A. was ordecad

to be adiourned for further period of four months.

4. But none appeared on either side today.
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g. Under  the circumstances the O.A. iz

dismissed for default and non-prosecution giving
liberty to either side to pray for restoration of the

same 1f so advised.

WZUL (% ob
(Kuldip Singh) (S.R. 'Adige)

Member (J) vice Chairman (A)
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